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(Order: Pronounced by Hon’ble Mr.P.Madhavan, Member(J3))

Heard. The applicant has filed this OA under Section 19 of the

Administrative Tribunals Act, 1985 seeking the following relief:

“To issue a direction to the second respondent to consider the representations
dated 04.11.2016 and 16.02.2017 of the applicant and to pass orders in the
matter of re-fixation of pay on his promotion to the post of Upper Division Clerk
at the minimum pay of Rs. 7440+GP Rs. 2400 as per Rule 13(i) of the Central Civil
Services (Revised Pay) Rules 2008 in accordance with law, within a reasonable
time limit that may be fixed by this Tribunal and also pass such further or other
orders as may be considered necessary in the circumstances of the case”

2. Mr.R.Syed Mustafa takes notice on behalf of the respondents.

3. When the matter came up for hearing, learned counsel for the
applicant would submit that his representation dated 16.02.2017 given to
the competent authority is pending as Annexure A-7 and still no order is
passed. He will be satisfied if the representation is considered and orders

are passed.

4, In view of the limited submission, the competent authority is directed
to consider the applicant's representation dated 16.02.2017 (Annexure A-7)
and pass a speaking order in accordance with rules and instructions within a

period of three months from the date of receipt of a copy of this order.

5. The OA is disposed of at the admission stage.
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